
ADDENDUM TO - FORM A 
PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF 
ASP SEALING PRODUCTSs LIMITED 

This is in reference with the public announcement dated 13th June' 2024 
published in Financial Express - English & Jansatta - Hindi in the matter of ASP 
Sealing Products Limited. This is to inform you that E-mail id mentioned in the 
above public announcement in point no. 10 is currently not operative due to 
technical reasons. Therefore, undersigned has created new Email id 
cirpasps@gmail.com in the said matter. 

The creditors of ASP SEALING PRODUCTS LIMITED, are hereby called upon to 
submit their claims with proof on or before 25th June, 2024 to the Interim 
Resolution Professional at the Email id -cirpasps@gmail.com. 

Ranjan Chakraborti 
Interim Resolution Professional 

In the matter of ASP SEALING PRODUCTS LIMITED 

IBBI Reg. No.: IBBI/IPA-002/1P-NO00541/2017-2018/11618 
Date: 20th June 2024 
Place: New Delhi 

PUBLIC ANNOUNCEMENT 
(Under Regulatlon 6 of the Insolyency and Bankruptcy Board of Indla (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF 
ASP SEALING PRODUCTS LIMITED 

|1 Name of Coporate Debtor 
2.Date of incorporation of Corporate Debtor 

3. Authorty under which Corporate Debtor 
0s ícorporated/ registered 

|4.Corporate ldentity No./ Umited Uabiíty 
ldentfication No. of Coporate Debtor 
Address of the regstered office and 
principal office (f ay) of Corporate 
Debtor 

RELEVANT PARTICULARS 

Insolveny commencement date in 
respect of Corporate Debtor 
Estimated date of closure of insolvency 

resolution process 

14. (a) f 

Name and the registraton number of 
the Insolvency professional acing as 
Interim Resolution Professiona! 
Address ad email of the Inteim 
Resolution Professional, as regstercd 
with the Board 

FORM A 

10 Address and email to be uscd for 

Corresponderce with the interim 
resoludon profcssional 

11Last dato for Submission of claims 
12Classes of crcditors, if any, under 

clause (b) of subscction (6A) O 
secion 21, ascertaincd by the interim 
resoluion professional 

13. Names of Insovency Professionals 
dentficd to act as Authorisod 
Representative of creditors in a cass 
(Thrce names for cach class) 

Keevant Fons and 

(b) Details of authonzed representativcs 
are availablo at 

Date: 13 June 2024 
Place: New Delhl 

Asp Sealing Products (limited 
O1/05/1989 

|Regstrar of Companies, Delhl 

CIN: U93090DL1989PCO36079 

Regd. Otf-C33 Lower Floor ajpat Nagar- 1, 
South Delhl, New Delhi, Delhi, lndia, 110024 

11th June 2024 

BUn Decomber 2024 

Ranjan Chakabori 
1BB/IPA002//PNO0541/2017-2018/11618 
Address: 1/2, Scoond Floor, Asaf Al Road .New 

Delhi, National Capital Territory of Delhi ,110002. 
E-mail: ranjanns@gmall.com 
Address for correspondenco- 17D -522, Konark. 
Vosundhara ,UP-2010112. 
25h Juno 2024 

applicable as per infomaion availablo with 
IRP ill date 

Not Applicable 

Wcb Unk: https//bbilgovir/er/home/dowloads 
Not applicable as per Infomation avallablo with. 

|IRP öl date 
Nolce is hercby gven Uhat the National Conmpany Law 
Bench has ordered the commencenment of Cna, bench No, ll, New Delhi 
ASP SEALING PRODUCTS LIMITED on 11h Juno, 2024 vlde order In 

luion Process of the 

The croditors of ASP SEALING PRODUCTS LIMITED, are hereby caled upon to subrmit thoir claims with proof on or before 25th June, 2024 to the interlm Resolution Professional at 3ddress menioned against entry No. 10 above. the 

e ftnancial creditors shall submit thelr claims with proof by electronic means only. All other credit A finaneal crodlr abswin proof in person, by post or byelectronie menn 

choice of äutherured rersn as sted agalnst the enty No. 12, shall indicate lts from among the three Insolvency professlonals listod against entry No.13 to act as authorizcd represcntatlve of the class In Form CA Not Applicable 

Interlm Res 
Ranjan Chakrabortl 

In the matter of ASP CEALosolution Professlonal 
IB8I Reg. No, IBaVIPA-002/1P-NO0541/2017-2018/11618 

oDUCTS LUMITED 

CP(IB) No. - 147(ND)/2021. Compeny Petitlon 

Submlsslon of folse or misleading proofs of clalm shall attract penaltlos. 
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